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Toum e 1 Yo, wfamy Bam gy e, RBum e, e,
ARl S 9.30 W gE | sreaw (ot e dwr) T sy o

AR W T S
Mz, Speaker : Hon, Members, qﬁes&ion houz.
Laying of Sewerage system in Bllenabad & Ranis

*363, Shird Bhagl Ram : Will the Minister for Public Health be pleased
to stats the daies on which the work of laying sewrage system at Ellenabad and
Rania Towns wese started, fogetherwith the time by which the said work is
likely to be completed 7
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5.1 Mark Sprinkler Seis
*40%. Shri Jagdish Nayar : Will the Minister for Agriculnure be pleased

10 state whether Agriculture Department bas made it obligatory on the firms to
suppiv 1.5 1. marked sprinkier sets 1o the farmens 7
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Construction of the Building of PH.C., Tarouri

*379. Shri Jai Singh Rana : Will the Minister for Health be pleased to
state— ' '
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- IShri Jai Singh Rana}
(a)  whether there is any proposal vnder consideration of the Govem-
ment to constrect the buitding of Primary Health Centre, Tarouri;
- and

{b) if 50, the time by which the construction work of the budlding as
teferred to part in (a)‘abnva is likely to bc started/completed 7
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Dyaining Out The Standing Sub-Soil Water
*§99. Shri Dev Raj Diwan : Will the Minister for Irrigation be pleased

(a)  whether it is a fact that the area of the villages namely; Badwasani-
Mahlan-Kakroi-Rohat and Garhi Bandroli, district Sonipat, on the
left side of Western Yamuna Canal are badly atfected due to sub-
soil water which has come to the surface level; if 50, the acreage
of Tand affecied and the extent of loss of crops suffered by the

farmers of the above said villages due to the said Subusml water;
and

(b) . the steps so far taken or proposed to be taken to drain out the
above stated water from the aforesaid area 7

Chief Minister (Shri Bapsi Lal) :

(&)  About 35 acres arca of villages Mahlan, Kakroi, Rohat and Garhit
Bandralt, in District Sowipat has been adversely affected due to
seepage of water on the left side of Delhi Branch. Ama of
Badwagani village is not affected.

(# A scheme to set up a permanent pump house in village Mahian to
drain out the standing witer through 2 connette 1o the nearest drain
has been approved by Haryana State Fiood Conirol Board. This
will be implemented imnmediately on availability of funds.
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Laving of Soverage sysform in Rewarl City
*208. Capt. Ajay Singh Yadav : Will the Minister for Public Heulth be
pleased io state—
() the time by which the work on the on-going sewerage system in
Rewarl City s likely 0 be completed,

"(by  whethes there is any proposal under consideration of the Govt, to
provide sewerage system in Anand Nagar, Shakti Nagar, Azad
MNagar, Shiv Colony, Vikas Nagar, Ram Singh pura and Subbash
Nagar of Rewari City; and

() if 80, the tme by which the above said proposal is iikely o be
materialised 7

o e A (o )

(=) 3620%@%%%%&%@&%%%%@
wrd ot B gt ¥ A o TR F ST e o wrl 9 ¥ e
St e ot g 3 g e o1 e s andt TeRT )

'(@).‘ ey e e F v VR o TR HUHI % TSI 2
(M g (@) 5w ¥ Y T e ¥ o B R e o B on
R

Yeq o T e ovey weed, ¥ omwn Avert & wae wew g i
FrAm e T 19 B ¥, ¥ ope wEEe 5

o e AR Y A v R ¥, o9 oy e 3, 4R SR TEe
LA

L e v i R ¢ vy e, 0 o A @ 9w S E s
sy 3 it ol ot ¥ e ¥ o g wf ¥ W ¥ T 5w w e st R s SR
s i 2oaer 18 o ot a1 OReRE e T ¥, Pved & e o o B ¥

R R wiE W R B e T ¥ e get o e R
OV Tl T ¢



dinfee 787 T I o . (719

Ay Ty« ol TR N e gl el | R ST wR o 7
e ¥ suet AT ga e B o s, stend B oiR e TR o dEts

T i H0 B See sted g F1 i e, s w dr T fegn A dee

Ty APy ey B T o) B 0T TR S i TE O qiw 9 T e R § 9
s £ wel T A OE S T R S O et R g Rewm e} e
w3 e Yo ST S g oF ARl T diEts T B e e gy | e
9RT I T UE W aray P oftar oo | Rl W 70 ORET oTEE % o S
i = | ey gy o 9 9w BN €, TS o, Telin 9% Al amet A,
it WA T AT ST e g e R v ¥ o ek ol ¥ e o
F el en e BT E

oft e e ¢ vt ree, ¥ onmds wmem & 4 o & wvn s € R sftaen
wewt ¥ Forer ) 92 g wedr § o ol G Rres S o W o w5 T 1)
o e e s S W T § AT She e e (e e

.} sy - iy ovew, famn wmw ¥ O w2 81 wwy ol ot & 40
STt o e Werier e w o ge R ¥ 70 woiiz ol B ¥ 85 wiz e

ST fire o e S g ¥ O 3 40 S § vl R o o & el wm ey

o T e ot ow o ¥ | v R nee o opedr ooty e ot werne o S
o 170 der wit o B ofr aisy owrm gen ol ow oo we Sede R
HETE B A & | et arlt v o T v ¥ et e o e f ow ol
5 41 Fiet I A KT g SR Suees €1 SRl 9 170 ST A T T e 96
TR Tl gET 9T BF W U AT G i B BT e SS9 ) 4 O o) A
off & sl o A o el T s e w0y W Ry R s )

it T ¥ : et 91, ¥ s e w9 < & S A e o e
- 8 T | Ui A % Y e g § ]
# TN T TR, ¥ WO AR S o Sae O e f 6
éia*taﬂrféwaﬁma&m%a?mmww%wﬁﬁﬁ'fﬁm%ﬁmwm&i
ot drp o et R o wer o wermd % g oo e kB S

‘W%Hﬂmwmm%ﬁm%ﬁm%%&mﬁﬁ%ﬁﬂﬁﬁﬁ
F oo sy wrr o o o ud B

. ot s+ arery Wiy, o AR T dater Reey % wan o B 1994
ﬁw§mwéﬁ5¢ﬁﬁmm%ﬁwr@%1 mwwﬁmwwmﬁﬁwm
EO

%m'm%w:ﬁmm,ﬁwmm%w'%gl
ahmm:%mﬁmﬁrmmmwm




(10 : witamy B awm . - 113 wd, 1907

%hmm eI RN, FARTEGE S OF SUURHN WET T Wi 9 9 o
TN I8 Th | qﬁqﬁrﬁﬂmmﬁamﬁ%&@%w&wﬁ EEIN L)
é‘ﬁwwmﬁrmﬁwﬂﬁ?ﬁ%ﬁ &)

[10.:00 ==t ]aﬁwaf: wﬁrﬁﬂ’mﬁmﬁmﬁ%ﬁrwﬁm%ﬁmﬁnw
<t it sy ey ) e ¥ b e W ey wg B 2 ST S ST B o o
g & vy o et O Xew & ﬁ&wﬂwaﬂ%ﬁwﬁiﬁ 8| A B W
iy 2 & &= ) .

& w%#&aﬁm%ﬁmtﬁ#m%aﬁmﬁwﬂﬂw
T o AT BN S AR T H wwag@%lwwﬁﬁﬁé’rwﬁﬁrﬁm
A LA B TE A

& W %Wwwmgmwaﬂiﬁrmw: T AT ST S
Wa%mw%@@rl

Declaration of Julana-as Sub-Division
. 214, 'E‘-bn Sat Naram Lather Wﬂ}, thf.: Mnmtm' for Rcvenua be Plﬂabba
to state—— - .
{a)  whether there is any proposal under comsideration of the
: ' Gc}venmtem to declare Julana as Sub-Division, and

1) i 50, the time hy which Lhc aforesaid pmposal is likely to ba

matenahsad 7
e el (0 e A fﬁ%')
() T, =

(=) :mfra‘a aa ﬁmnﬁé‘rﬂé’fﬁml

: o T TR ¢ Wt WeE, ¥ o 3 e ¥ e ¥ O R §
o o o 3 ¥ 3 mrar st ol wrofiel & € v T € F A of & ST S

o & wemaEe T R g S o He dom T e T R el ?
o g e onay g, Te s T 1995 ¥ FRA % 9 O

ammﬁmﬁammm%ﬁmww@rwwm@rwm o A e
et w o g w51 e |

= o iz i - ﬁaﬁra@mﬁwmﬁdﬁﬁamﬁw@wﬁ
T 0w & et ?

F



AR B9 09 ST ‘ (Nl

f g e sy RRd, 3 W 7 TW 29 uEE Y i e e wlEe
oy o 3 gy ot T 5 Fomg et el 199 ST T T 3 bET 8 fong 2 iy
Ty Fasifeer et & i oo e over AT 2RY TR 95 It SRt a4y an e
a1 B0 ToRT b U e v e gl ol e & ST |

o T A ¢ oy ey, ¥ ond mrAy ¥ B e § o g g
axer ¥ w el o € & ol w0 ww ol TR WS A @t ¥ v
& Frmiter Wi T T T W U9 WRTRIT TR O Ba i A N o e
Eﬁr%mﬁ%%%ﬂﬁwww—ﬁ%ﬁmﬂ@ﬁﬁwl

o} ey UuE TVEE HEET £ .

o AETIET WS ¢ ANy g, ¥ ARAE W A 9 T Y g g

SR T T T o ¢ | el weer o 99 O a9 e R | e

ﬂw—ﬁm%ﬁ%wg%ﬁwmm%%ﬂ%Wﬂ’aﬁmaﬂﬁwmwﬁf
a4

=t e FE %Ww%mﬁéﬁﬁmmw%mﬂam

v AT R B T o | aftan e o Refy @ de ol ¥4 Ww%m

G % ¥ T W 38 B S R s | |

o e i gedwe ¢ s ey, ﬁmwﬁﬁﬁrﬁmmﬁﬁ
:‘WWWM%WH{W{QM‘W&W%%% P

o o Y o R R, %W%W‘gﬁ?fﬁ?@ﬁwwﬁ?{%ﬁﬁw
Wit ¥ ) ST % T TR e & o T S o et e ¥ 26wy §
wE i oide W @ B TR w2 e Feifte sl i e e & e e
AU o7 U i am o | ag i Peat o ww Reder gl ¥ o e B sl
55 o ot A g o el aw vk s BR ow Bodiem, el y oM W O S EE
% apEy o oW e ReEe o 3 w7 & ol o At e O% 8§ R W

| e R A AW AT & g € ol U el R iR SR AR B A H
TR TR AR S o ARy 9eT 5 S S g ]

Repair of roads of Beri Constitwency

*369, Dr, Virender Pal Ablawat ; Will the Minister for PWD (B&R) be
mleased to state whether there 18 any proposal ynder consideration of the
Government g0 repair the following roads of Berd Consutuency which werg dam-
aged dua o floods during the year 1995 —

(1) Barhana (o Gochhi-3 kms,;

(iiy  Jahajgarh to Dubaldhan via Paira;

(ii} - Beri to Baghpur upto Mangawas; and .

(tv)  Beri Kaianaur to Dharana upto Chimni 7
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Cengtruction of By-Pass, Bahadurgarh
*249, Shri Nafe Singh Rathee : Will the Minister for PW.D. (B&R) be
pleased to state whether there is any proposal under consideration of the Gov-
emnment {0 construct s by-pass at Bahadurgarh City; if so, the time by which the
construction work of the by-pass is likely to be started/completed ?

Pablic Works Minister (Sh. Dharamvir Yadav) : No, sie. Question does.
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Opening of LTE o Dadri & Mundhal Constituencies

*#231. Shri Sat Pal Sangwan : Will the Minister of State for Industriat
Training & Vocational Education be pleased to state whether there is any pro-
posal under consideration of the (mvemmcn* w open an LTI in Dadn and
‘ Mundhal constitnencies 7
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Upgradation of Government Girls Middle Schoeel, Chullana.

261, Shri Balwant Siegh : Will the Minister for Education be pleased
By SERLE-—

{a}  whether there is any proposal under couside:ratimn of the Govern-
ment to upgrade the Government Girls Middle School, Chullana
to Govt. Girls High School in District Robitak; and

{6} if 50, the time by which the said school 15 lkely to be upgraded ?
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Providing of Proprietory Rights to the Perdons residing in Colontes

*279. Shri Anif Vij - Will the Minister for Local government be pleased
to state whether there is any proposal under consideration of the Government to
give propeietory rights at concessional rates 1o persons residimg in unasthorised
clonies within the limits of Municipal Council, Ambala Sadar 7
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Mid-Tray Meal Scheme

#2184, Shri Dhir Pal Singh ; Will the Minister for Education be pleased
o state—

{a)  whether the Mid- Day Meal Scheme imirednced in the Schoots has
been discontinued; and
(b3 if so, the Teasons thcmﬁof ?
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MNumber of Vacant Posts of JB.E. Masters

*28%. Shri Banta Ram Balwdki : Wil the Minister for Education be
pleased to state.

{a}  the total suraber of posts of 2.B.T. teachers and Masters lying
- vacant in the State af present;

(b} the total number of posts out of those as referred (o in part {a}
above belonging to Scheduled Castes; and

¢} the tme by which the posts as referred to in parl (b) above are
likely o be filled up ?
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Construction of Roads of Meham Constituency

*294. Shiri Balbir Singh : Will the Minister for BW. D, (B&R) be pleased
to state the dme by which-the construction work of *lh&, foltowing roads of Meham
constituency is Hkeiy t0 be completed 1—
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{a}  Bhaini Surian to Bhaini Chanderpal;
(o) Nidana to Bahu Akbarpur

{cy. Behlamba to Kaitlanga;

(y  Kharkhara to Molkhra; and

(&)  Mokira to Bahu Akbarpm‘ 7

s B w (R oY oue) - o ) 3 1008 ¥ o 0w
SRR T Y T e ) O

Flood in Bhiwani City

*306. Shri Ram Bhajan Aggarwal : Will the Chief Minister be pleased
to siate whetber it is 4 fact that the Bhiwani ¢ity was flooded during the period
from September, 1995 to Apri} 1996 due (o the negligence of the oﬂmmls of
Irrigation Department 7

Chief Minister (Shri Bansi Lat) : Heavy and excessive rains in Septem-
ber 19935 coupled with failure of eleciricity caused severe flood sitwation in
Bhiwani town, Sewerage & Storm Water pumping stations became disfunctional
due to heavy submergence in water upto about § feel. Tnitiatly, there was delay
and negligence on the part of the Iigation and Public Health Department func-
tionaries in starting the dewatering operations. FHowever, the temipd of dewater-
ing picked up subsequently after lapse of some time. ‘

‘ The Government has now tedesigned the existing pumping system (o
gvoid recurrence of such situation in future.

Repair of Roads
*3%3%, Shei Siri Krishan Hoods ¢ Will the Minister for BW.D. (B&R) be
pleased 0 Stalg-— ‘
{a)  whether there is any propoesal under consideration of the Govern-
ment 10 repair the following damaged roads of district Rontak -
{1 Bhaloth to Mungan {via Rurki};
)  Rurki i Polangi;
(il Bhaloth to Kilod; and

(iv) Jindio Iaua {via Sunderpor Tiwok, Kmdwah and hangm)
and

'(b) if 50, the time by which the aforessid roads are likely to be Te-
paired 7
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Public Worls Mindster (Shnl Dharamvir Yadav) ¢
{ay  Yed, Sin

() Roads bave been repatred by essential pateh work. Balance work
of repairs wiil be compleicd by 30-6-1977, subject to avatlability
of funds. ‘

Construction of Madodhi Minur
*383. Smt. Eariar Devi 1 Will the Chief Minister be pleased (o state—

{a&} whether there is any pmposal under consideration of the
Gioverment to construct new Madodhi Minor in Kalangur
congtimency; and

(®  ifso, the time by which the said mimor is likely to be constructed 7
gt o (ol & we) ¢

(®) o, WY

(@ e d b A

Acute sliortage of drinkingwatér in Narman! City

*341. Shri Katlash Chandra Sharma : Wl]l the Minister for Pubiic
. Health be pleasad to state—

{a)  whether it i a fact that there is an acuie shortage of drinking
water in Namaul City particylarly in summer season; and

(b}  if so, the steps, if any wken or proposed to be taken 1o meet ow
the said shortage of drinking water ?
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Strike of Manicipal Ermployees

308, Shri Mani Ram : Will the Minister for Tocal Government be
pleased to state—
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(a)  whether the emplovees of Municipal Committees are on suike
from December; 1998; if so, the number thereof; '

{b) - the number of employees ot of those as veferred o in part (a)
above whose services bave been texminated go far; and

{¢c) whether aﬁy'new recruitment in place of terminated employees
have bean made; if so, the number thereof; togetherwith the mode
of their recryitment ? ‘

ety R S (Hom =) -

(m) o wRa r T T we & ¥

(@) o TR SR ¥ ey B T & W B

() TEOW % G ORI Ye B UM BT § SR B %
3704 =R B i oy T o, e 332 o i S Tem g,

638 & Famael & e & wen 2434 @ 99 v wr Tggm Bew o
il

- Ontstanding ammount of Sugarcane

‘ #4224, Shrd Krishan Tal : Will the Minister for Cooperation be pleased
to state whether payment to the farmers who supplied sugarcane is outstanding
against the Haryana State Cooperative Sugar Mills for the year 1996-97; if so,
the supar mill-wise details thereof ?
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“Drear Sir, _

ﬁ‘his has reference to the decision saken in the mesting held under

the Chairmanship of on'ble Chief Minister on 22-8-96 regarding finan-

cial matters coneerning the Cooperative Sugar Mills in Haryama The

mintes of the meeting are enciosed a3 Annexvre ‘A’ It was decided that

the Panipat Cooperativbe Sugar Mill shovld be made operational during

- the 1996-97 crushing season inspite of losses, However, it was decided

that considering the unviable nature of Panipat Cooperative Sugar Mill,

the Mill showdd he closed after 1996-97 crashing season. The Chief Min-

1ster desired that wide publicity should be given in the area about this
decision. /-

I am directed fo request you t0 pleass iake Decessary acton angd

give wide publicity in the area in this hebalf. Please confirm it if the Mill

has given adequate publicity. :

Thanking you,
Cane Advisor -
for Managing Director”
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Mr. Speaker : Now as the Leader of the Flouse has assured in this regard,
the matter comes to an end. | have received a calling attention motion from
Capt. Ajay Siogh (Noise & Interraptions).
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M. Speaker : Hon'ble Members, I have received a calt attention motion
from Capt.-Ajay Singh Yadav, M.L.A. regarding flow of chemical poisnous
water from Industrial Estate, Bhiwadi, He may please read the motion.

Capt. Ajay Singh Yadav : Sir I want to draw the atiention of this anguast
House towards a matier of an urgent public importance that Bhiwadi an Indus-
irial Town of Rajasthan has developed near Dharuhera and its surrounding ar-
eas. There has been a serious problem of flow of chemical and poisonous watet
from Bhiwadi which is causing a sericus problein 10 the farmers of Akera, Garhi
Alawalpur, Maheswari, Gujar Ghatal and Dharhera, The chemical water de-
stroys the crops of the farmers and even enters the colonies of Dharuhera and
Housing Board Complex. The entite Dharubersa,-Bhiwari Road to Sohna and
Taoru near Dharubera is wnder two feet of this chemical water, The entire area is
suffering due i poisonoys and chemical water, Tt causes polluiion and in case it
falls on any buman being i¢ leads to burns and even have an allergic effect. This
chemical water is a health hazard.

. The land where this chemical water accumlated becomes barren and
totally waste land pives a very foul smell. Therchy it is becoming an environ-

mental hazard and ts polluting the area and causing harm 0 people’s health and ‘
crops. The Goevernment should immediately intervene on this subject and direct
the Rajasthan Government 10 stop this in-flow of chemical water into Haryana.

Therefore, I request the Goverament 10 make a statement in this regard
om the floor of the House, :
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official resolution will take place. Shri Balwant Singh Mama was on his legs.
He can continue his speeck.
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Mr. Speaker : Hon'ble members, | have received an official resolution
regarding territorial issue today. I submit a proposal belore this Aygnst House
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that the official resolution may be faken up immediately with the sense of this

' angust House before the completion of non official business fixed for today. 1

put this proposal before the House to approve it.
S ¢ BRE % St
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Tt is unforimate that the Hon'ble Governar, Punjab in his address to the
Mumjab Vidhan Sabha on 5-3-1997, while veferring to inter-State matters has
stated as follows:-

“My Government demands the immediste transfer of Chandigarh w
Punjab. It also demands the inclusion into Punjab of the Punjabi speaking areas
feft out of the State, seitlement of Punjab’s claims on river waters on the basis of
Riparian principle”

The Members of the Haryana Vibhan Sabha swongly fecl that unfair a;ud
umjust treatiment was in fact meted out to the State and the peopie of Hasyana in
the matter of shating of texritory and water after the re-organization of the erst-
while State of Punjab. The Punjab Boundary Commission beaded by Justice
7.C.Shah, in has Award datesd 31-5-1966 had recommended thai :-

“(1y (i) The districts Simla, Kula, Kangra, Labhaul-spiti;

(i)  Development Blocks Gagret Amb and Una (exclding the
yillages Kherabagh Sampur, Bhabhavur and Kalesh and vil-
lage Kosri fromTehsil Upa (Distt. Hoshiarpar);

(1i8)  Tehs! Nalagarh (Disit, Amibala); and .

(iv)  Enclaves Dalhousie,Balun and Bukloh in Chamba Disirict

:  which are hill areas and bave cultaral atfinity with the
- people of Himachal Pradesh shouid be merged with
Himachal Pradest.

(2) - That District Gurdaspur (excluding Dalhousie, Balon and Bukloh),
" Awmritsar, Kapurthala, Jallundes, Perozepur, Bhatinda, Pauala,
© T.idhiana and Tehsils Barpala, Malerkotla and Sangror (Disw
 Sangrur), Tehsil Rupar (Dise. Ambala), Tehsils Dasuya, Hoshiarpur

 and Garshavkar and Development blocks Anandpur, Nurpur Bedi
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and villages Xherabagh, Samipur, Bhabhaur and Kalesh from Una

bleck and village Kosti in Una Tehstl will fmm the Punjabi-speak-
ing Staie ; and

(3)  That Disirict Hissar, Mohindergarh, Gurgaon, Robtak and Kamal
and Tehsils Narwana and Had (District Sangne) and Tehsit Kharar
{(including Chandigarh Capital Project), Naraingarh, Ambala and
Jagadhari will form the Hindi- speaking State.

Adjustments of the boundaries of the three Siates should be made
ot the division of territory as set out”

| 13-00 59 | As o matter of general policy Government of Tndia had been
accepting the reports of the Boundary Comaissions in toto. But a departure was
made m this case and fair and just recommendations of the Shab Cominission
based on principle of equity were arbitrarily over-ruled and the Kharar Tehsil
including the Chandigarh Capital Project was not given to Haryana, The mem-
bers of the Haryana Vidhan Sabha unanimously resolve that the long standing
injustice o the State and the people of Haryana should be set right by Govern-
ment of ldia forthwith and the recommendations of the Shab Commmmn should
be implemented in toto by them. :

in sharing of water even greater injustice has beea done to Haxyana. Cn
principle of equity Harvana should have received a predominant share of the
surplus waters of Ravi-Beas rivers considering the mouch lower itensity and
area under irrigation in the State as compared to Punjab. The Riparian principte
which finds mention in the address of the Governor of Punjab to the Puniab
Vidhan Sabha is not relevant ip the present comtext. Harvana being a successor
State of erstwhile State of Punjab, has equal rights over the waters of Ravi-Beas
tivers, and Punjab State cannot claim exclusive rights over these waters. River
waters are, in any case, a national asset and their use cannot be restricted o the
boundaries of any particular State. Such waters must be diswibuted in an cqui-
tabie monmer among the basin States,

After affording due opportanity of being heard £ hoth States, the Central
Government in exarcise of the powers conferred by section 78 (1) of the Pumjab
Re-organisation Act, 1966, had determined their shares as follows 24-3-1976 :

“Yaking note of the facts that Haryana has large arid tract and also sev-
eral drought prone areas and the present development of irrigation in the State
of Haryana is substantially less as compared to that in the State of Pynjab, and
further taking into consideration that comparatively large quanity of water is
needed for irrigation in the State of Haryana and thers is limited availability of
water from gther sources in the State, the Central Government hereby directs
that out of the water which would have become available to the erstwhile State
of Punjab on completicn of the Beas Project (0.12 MAF whereof is earmarked
for Delhi Water supply), the Staw of Haryana will get 3.5 MAT and the State of
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Pupjab will get remaining quantty not exceeding 3.5 MAF when further con-
servation works on the Ravi  are completed..”

This decision which was based on an availability of 15.85 MAF oughi 1o
have been implemented i toto and any subsequent agreement or adjudication
was pot catled for as these have done mjustice o the canse of Haryana, Since
the toral avaitability of waters is now higher, any additional waters above 15.83
MAF should alse come 1o the share of Haryana. This House eamnestly. urges the
Clovermnent of India 1o iake all steps to got this decision dated 24-3-1976 imple-
mented in letter and spirit. ‘

Satluj Yamuna Link Canal is lifeline for the State and people of Haryana
and it should have been complered years ago. It is unfortunate that work on
this Project stopped in the year 1990 and has not been resumed so far resulting
in incalculable natiopal Joss as well as direct loss to the people of Haryaua. This
House resolves that Government of India may get the remaining portion of
SYLCapal completed immediately by entrusting it to a Central Agency and the
canal be got commissioned within a period of six months on war footing,

sty @, s A s et 3 ¥ b T v 7w i B YR
¥ Bt e o7 Yo w ol st o wey 6y Tt Y i s
Mir. Speaker : Motion moved that —

It is unfortunate that the Hon’ble Governor, Punjab, in his addfesa to the
Punjab Vidian Sabha on 5-3-1997, while referring to inter-State martmq has
stated as fellows:-

My Government demands the immediate fransfer of Chandigarh to
Punjab. It also demands the inclusion into Punjab of the Punjabl speaking areas
left out of the State, settlement of Punjab’s claims on river waters on the basis of
Riparian principle.”

The Members of the Haryanz Vibhan Sabha strongly feel that unfair and
unjust reament was in fact meted out to the State and the people of Haryana in
the matter of sharing of territory and water after the re-organization of the -
erstwhile State of Punjab. The Munjab Boundary Commission headed by Justice
1.C.Shah, in bis Award dated 31-5-1966 had recommended that -

“(1) (i) The districts Simla, Kulu, Kangra, Lahaul-spiti;

(i)  Development Blocks Gagret Amb and Una (excluding the
villages Kherabagh Sampur, Bhabhaur and Kalesh and

‘ village Kosri fromTehsil Tina (Distt. Hoshiarpur);

i)y Tehsil Nalagarh (Distt. Ambala); and

(v}  Esaclaves Dalhousie,Balun and Bukioh in Chamba District
which are kil arsas and have coltweal affinity with the

- people of Himachal Pradesh should be merged with
Himachal Pradesh,
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(2)  That District Gurdaspur (excluding Dalbousie, Balun and Bukloh),
Armoritsar, Kapurtbala, Jullnnder, F&rémpur, Bhatinda, Patiala,
Ludhiana ang Tehsils Barnala, Malerkotla and Sangrar (Diget.
Sangrur), Tehsil Rupar (Disti. Ambala). Tebsils Dasuya, Hoshisgpur
.. and Garshankar and Development blocks Anandpur, Nurpur Bedi
and viflages Kherabagh, Samipur, Bhabhaur and Kalesh from Una
Block and village Kosrd in Upa Tehsil will from the Puujabl-
- speaking Ntate ; and

(3)  That District Hissar, Mohindergarh, Gurgaon, Rohiak and Karnat
s ~ and Tehsils Nacwana and Jind (Dastrict Sangrur) and Tehsil Kharar
~ (including Chandigarh Capital Project), Naraingarh, Ambala and

- Jagadhari will form the Hindi- speaking State. ‘

- Adjustments of the boundaries of the three States should be made
on the division of territory as set OU‘.

* As 2 matter of general policy Government of India had bﬂfm acceplinig
~the reports-of the Boundary Commissions in toto. But a departure was made in
this case and fair and just recommendations of the Shah Commission based on
prnciple Qf‘fzquity were arbitrasily over-roled and the Kharar Tebstl including
the Chandigarh Capital Project was not given to Haryana, The members of the
Haryana Vidhas Sabha unanimousty resolve that the long standing injustice to
the Stale and the people of Haryana should be set right by Government of India
forthwith and the recommendations of the Shab Commission should be imple-
mented in toto by them.

In shating of water even greater injustice bas been done to Haryana, On
principle of equity Harvana should have received a predominant share of the
surplus waters of Ravi-Beas rivers considering the much lower intensity and
area under irrigation in the State as compared to Punjab. The Riparian principte
which finds mention ip the address of the Governor of Punjab  to the Punjab
Vidhan Sabha is not relevant in the present context, Haryana being a successor
State of erstwhile Staie of Punjab, has equal rights over the waters of Ravi-Beas
rivers, and Pamab State canmot claim exclusive rights over these waters. River
waters gre, in any casc, a national aseet and their uss cannot be restricted 4o the
bowndaries of any particelar State. Such waters must he distributed in an equi-
table masmer ameng the basin States.

After affording due opportunity of heing heard to both States, the Central
Government in exercise of the powers conferred by section 78 (1) of the Punjab
Re-orpanisation Act, 1966, had deterrined their shares as follows on 24-3-1976

“Taking note of the facts that Harvana hag largs arid tract apd alse seyv-
eral drought prone areas and the present development of irrigation in the State
of Haryana is substantially less as compared to that in the State of Punjab, and
further taking into consideration that comparatively large quantiity of water 15
needed for irrigation in the State of Haryans and there 15 limited availability of
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water from other sources in the State, the Central Government hereby difects
that out of the water which would have become available to the erstwhile State
of Punjab on compiletion of the Beas Project (0.12 MAF whereof is earmarked .
tor Delhi Water supply), the State of Haryana will get 3.5 MAY and the State of
Punjab will get remaining quantity not exceeding 3.5 MAF when further con-
servation works on the Ravi  are completed..” : ‘

This decision which was based on an avatlability of 15.85 MAF ought 1o
have been implemenied in towo and any subsequent agreement or adjudication
was Dot cailed for as these have done injustice ©© the cause of Haryana. Sioce
the total availability of waters is now higher, any additional waters above 15.85
MAF should also come to the share of Haryana. This Honse earnestly urges the
Government-of India to take all steps to get this decision dated 24-3-1976 maple-
mented in jetter and spitit,

Satlyj Yamuna Link Canal is lifeline for the State and people of Haryana
and it should have been complated vears ago. It is unfortenate rthat work on
this Project stopped in the year 1990 and has not been reswmed so far resvlting
in incalculable national loss as well as direct [oss w the people of Haryana. This
House resolves that Government of India may get the remaining portion of SYL
Canal completed immediately by entrusting it o a Centzal Agency and the canal
" be got commissioned within a period of six months on war footing.
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Mr. Speaker : Question is ‘

Tt is unfortanate that the Flon’ble Governor, Punjab, to his address 1o the

" Punjab Vidhan Sabha on 5-3- 1997 while referring to inter-State matiers has
stated as follows:-

“My Gﬁvcmment demands the imﬁnecliam transier of Chandigarh i¥]
Punjab. It also demands the inclusion into Punjab of the Punjabi speaking areas
left ont of the State, settlement of Punjab’s claims on fver waters oo the bagis of
Riparian principle” :

The Members of the THaryana Vibhan Sabha strongly feel that unfatr and
unjust reatment was in fact meted out to the State and the people of Haryana in
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the matter of sharing of tarritory and water after the re-organization of the erst-
while State of Punjab. The Punjab Boundary Commission headed by Jusm:e:
7.C.Shah, in his Award dated 31-5-1966 had recommended that ;-

“(1) (i) The districts Simla, Kulu, Kangra, Labaul-spiti;

(i)  Development Blocks Gagret Amnb and Una (axciﬁding the
villages Kherabagh Sampur, Bhabhaur and Kalesh and vil-
lage Kosri fromTehsil Una (Distt. Hoshiarpur),

C (i) Tehsil Malagarh (Distt. Ambala); and

{iv) Enciaves Dathousie, Balun and Bukloh in Chamba Dls*i:nct

§ which are hill arcas and have cultural affinity with the

- people of Himachal Pradesh should be mergad with
Fimachal Pradesh.

(2)" “That District Gurdaspur (excluding Dalhousie, Batun and Buﬂah},
g Amritsar, Kapurthala, Jullunder, Ferozepur, Bhatinda, Patiala,
" Ludhiana snd ‘Tehsils Barnala, Malerkotla and Saogrur (Ddsit.

" Sangrur), Tehsil Rupar (Distt. Ambala); Tehsils Dasuya, Hoshiarpur

and Garshankar and Development blocks Anandpur, Nurpur Bedi

and villages Kherabagh, Saroipur, Bhabhaur and Katesh from Una
 block and village Kosri in Una Tebsil will from !hﬁ Pimjabi-speak-

‘g State ; and ‘

- (3) . That District Hissar, Momnaergam,‘ Gurgaon, Rohtak and Karnal

... .and Tehsils Narwana and Jind (District Sangrur) an sit Kharar

. (inchiding Chandigarh Capital Project), Naraingarh, Arhbala and
Jagadhari will form the Hindi- speaking State. ‘

Adjustments of the boundaries of the three States stmuld be made
..om the division of territory as set out.”

As 4 matter of general policy Governwoent of India had been amcpmng
the reports of the Boundary Coommissions in toto. But a departure was made in
this case and fair and just recommendations of the Shak-Commission based on

~ principle of equity were arbitrarily over-ruled -and the Kharar Tehsil including
- the Chandigarh Capital Project was not given to Harvana, The members of the

Haryana Vidhan Sabba wmanimously resolve that the long standing injustice to
the State and the peopie of Haryana should be set right by Government of India

. forthwith and the mcommeudauons of the Shab Comupission q}muld be imple-

mented in tolo by them.

In shating of water even grmter injustice has been dane to Haryana. On
principle of equity Haryana should have received a predominant share of the
surplus waters of Ravi-Beas rivers considering the mauch  lower intensity and
area under iigation in the State as compared to Punjab. The-Ripatian principle
which finds mention in the address of the Governor of Punjab to the Punjab
Vidhan Sabha is ndt relevant in the present context. Haryana being a successor
State of erstwhile State of Punjab, has equal rights aver the waters of Ravi-Beag
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mvers and Punjab State cannor claim exclusive rights over these waters, River
WALCrS aie in any case, & pational asset and their use cannot be resiricied io the
boundaries of any particular State. Such waters must be distributed in an equi-
iable manner among the basio States.

After affording due opportunity of being heard to both States, the Central -

Government in exercise of the powers conferred by section 78 (1) of the Punjab
Re-organisation Act, 1966, had determined iheir shaves a5 ollows 724-3-1974
“Taking note of the facts that Haryana has large arid tract and also sev-
eral dronght prone areas and the present development of irrigation in the State
of Haryana is substantially less as compared to that in the State of Punjab, and
furtber taking into consideration that comparatively large quanity of water is
necded for wrigation in the State of Haryana and there is limited availability of
water from other sources in the State, the Central Government herehy directs
that out of the water which would have become available to the erstwhile Staie
of Funjab on completion of the Beas Project (0.12 MAF whereof is samarked
for Delhi Water supply), the State of Haryana will get 3.5 MAF and the State of
Punjab will get remaining quaniity niot excesding 3.5 MA}' when further con-
servation works on the Ravi  are completed...”
“This decision Which was based on an availability of 15 85 MAF ought to
have been implemented in toto and any subsequent agreement or adjndication
" wis not called for as these have done imjustice to the cause of Haryana. Since
the total avaﬂabihty of waters is now higher, any additional waters above 15.85

- MAF shouid also come to the share of Haryana. This House eamestly wrgcs the
Government of India to take all steps to get this decision dated 24-3-1976 imple-
mented i letter and spirit.

Satiuj Yamuna Link Canal is }ifeline for the State and people of Haryana
and it should have been completed years ago. Tt is unfortunate that work on
this Project stopped in the year 1990 and has not been resumed so far resulting
in incalculable national 1oss as well as direct loss to the people of Haryana. This
House resclves that Government of India may get the repaining portion of YL
Cianal completed immediately by entrusting it to a Central Agency and the canal
be got commissioned within a period of six months on war footing.

The Motion was carfied unanimousty
M, Speaker : Is it the sense of the House to adjourn the House now.
Voices : Yes.

' Mr. Speaker : Now, the House is adjourned till 9.30 A.M. tomorrow,

| #13.20 brs.}(The Sabha then *adjourned dll 9.30 A.M. on Fﬁday, 14th
. March, 1997.)
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